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Basis for Creation of Districts, Blocks
and Tehsilks

7703. SHRI HARISH RAWAT: Wil
the Minister of HOME AFFAIRS boe

pleased to state:

(a) the basig on which districts, blocke

and tehsily are created;

(b) what areas and population are
covered by the Districts Tehsils and
Blocks in Arunachal Pradesh, Meghalaya,
Manrnipur, Tripura, Nagaland, J & K and
in Himachal Pradesh;

(¢) whether the same criterin of
demarcating the development and admi»
nistrative units has been followed in the
case of hilly areas of U_P., also; and

{d) whether Government propose to-
redecmarcate these  units to enable the
fruit of development evenly dispersed?

THE MINISTER OF STATE IN THE
MINISTRY QOF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
ta), (¢) and {(d). The creation and
demarcation of  administrative  units
within a State are matters exclusively ~
within the sphere of responsibility and
jurisdiction of the State Government

concerned,
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(b) A statement ig laid on the Table
of the House ([Placed in Library. See

No. LT-3925/82.]

SC/ST in Select List of Section Officers
- for 1979

7704. SHRT SURAJ BHAN: Wil

the Minister of HOME AFFAIRS be

pleased 10 state:

(a) whether Government have raken
a general decision for fixing two separate
zones—one for general category and
another Scheduled Caste and Scheduled
Tribe candidates for promotion in
Central Secretariat Service on the basis
of seniority subject to the rejection of
the unfit as provided in O.M. No. 272
71-Estt (5CT) daled 27 November, 1972;

{b) whether in pursuance of this
decision, the members of SC & ST have
heen given their due share in the 1979
Select Lis; of Section Officers (Seniority
Quota); and

{(c) if not, the reasons therefor and the
approximate period by which the needful
woitld be done?

THE MINISTER OF STATE IN THE
MINISTRY OF SOME AFFAIRS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI P, VENKATA-
SUBBATAH): (a) Yes, Sir.

(b) and (c). In the part Select List
containing the names of 116 officers
issued on 16-10-1981, 16 SC 3 ST
officers have been included, A supple-
mentary list of 43 officers is expected to
issue shortly. As there are only 5 eligible
SC officers and no ST officers in the zone.
there will be a ghortfall of at least 2 SC
and 8 ST officers in the Select List.

Nagaland Pulp and  Paper

Company
7705. SHRI P, RAJAGOPAL NAIDU:
Will the Minister of INDUSTRY be

pleased 1o state:

(a) whether there are raw material
constraints (0 Nagaland Pulp and Papexr
Co. Ltd.;
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(b) if go, what are they; and

(c) whether the above company Is
trying to overcome the constraints?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARI): (a). and
(b). The company have not been able to
tie up arrangements for sustained supply
of adequate raw materials on a long

term basis.

(c) Yes, Sir. An agreement has also
been concluded with the Government of
Nagaland with regard to supply of raw
materialg and provision of infrastructural

facilities,

Anti-Indian Activities by Persons in
Border Areas

7706. SHRI K. MALLANNA: Will
the Minister of HOME AFFAIRS be

pleased to state:

(a) whether Government have detected
the activities of some persons sending in-
formation to Pakistan or indulging in
anti-Indian  activities,  particularly in
border areas; and

(b) if so, the number of such persons
arrested during the last six months,
Siate-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
{a) and (b). Information is being
collected and will be laid on the Table
of the House,

Setting up of Industries in Trivandrum

7707, SHRI A NEELALOHITHA-
IDASAN NADAR: Will the Minister of
INDUSTRY b pleased to stale:

(a) whether & is a fact ;hat the Tri-
vandrum district of Kerala is very much
industriaily backward;

(b) if so, whether Government of
India would 1ake interest to chalk out =
programme for the industrial gevelos-
ment of the district; and

{¢) if so, tht details of the

gramme??
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